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the State Bank Group and the twenty
Nationalised Banks could mobilise ad-
ditiona] deposits worth Rs. 850 crores
while the said deposits in the same
period during last year were of Rs. 2183
crores;

(c) if so, the reasons for this fall in
deposits; and

(d) what measures are being taken
to attract more deposits?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY): (a)
to (d) Provisional data show that the
deposits of all Scheduled Commercial
Banks increased by Rs. 850 crores
(1.9 per cent) during the first five
months of 1982 as compared to an in-
crease of Rs. 2493 crores (6.8 per cent)
during the corresponding period of
1981.

The rate of growth in bank deposits
is influenced by 3 combination of fac-
tors and short-term variations in the
rate of growth of deposits can occur
from time to time. It is too early to
assess whether the deceleration in de-
posit growih in the last few monins
will persist, and if so what are the
reasons thereof,

With eflect from 1-3-1982, the 2Re-
serve Bank of India have raised i%-
terest on short and medium term de-
posits. Government have also raised
the ceiling of income tax exempt :in-
come from specified financial assets,
including bank deposits, from the
earlier level of Rs., 3000 fo Rs. 400
per annum. Further additional incoma
upto Rs. 2000 by way of interest from
bank deposits of more ihan one vear's
maturity has also been exempled from
income tax. Banks have also been
asked to devote greater attention to
mobilising savings of the people
through formulation of innovative
schemes suited to the requirements of
different categeries of savers. 'These
measures are expected to assist 2anks
in mobilising deposits.

Production and Export of Opium

5306. SHRI KRISHNA KUMAR
GOYAL: Will the Minister of FIN-
ANCE be pleased to state:

(a) the total quality of opium pro-
duced in the previous year;

(b) the quantity of opium exportated
and foreign exchange earned therefrom
during the same period:

(c) names of major importing coun-
tries of raw opium; and

(d) the policy of Government in re-
gard to expansion of opium. poppy
cultivation in the country and the de-
tails thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SuRI
SAWA]I SINGH SISODIA): (a) The
total quantity of opium produced dur-
ing the crop year 1°71-22 was about
890 tonnes at 90 per cent consistence.

(b) The quantitly of opium exported
during 1981-82 was 5847 tonnes and

‘foreign exchange earned therefrom as

Rs. 21.5 crores (provisionally).

(c) The major importing countries
of raw opium are U.S.A., USSR,
U.X:, France and Japan.

(d) Our exports of opium have de-
clined on account of stiff competitian
form poppy straw and its concentrate
and the over supply of opiate raw
materials in the world. Thig has led
to accumulation of stocks of opium in
the country. In these circumstances,
it is not possible to allow any expan-
sion of opium poppy cultivation,

Looting of Money from Bank of India
Branch in 24 Parganas District, West
Bengal

5307. SHRI M. RAMGOPAL . RED-
DY: Will: the Minister of FINANCE
be pleased to state:

(a) whether Government have se2n
the press reports appearing in the
‘Hindustan Times’ dated the 22nd
July, 1982 wherein it has been stated
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that Rs. 1.88 lakh was looted from the
Bank of India Branch functioning in
24 Paraganas Distt, of West Bengal;

(b) if so, what are the details of the
incident. and

(c) whether any action has since
been taken by Government in regard
thereto and if so, what?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI JAN-
ARDHANA POOJARY): (a). <Yes,
Sir,

(b) and (c) Bank of India has re_
ported that on 21-7-82, at about 1.25
PM, five persons enilered their Rishabi
Branch 24 Parganas (West Bengal)
and at revolver point looted cash
“amounting to Rs. 1,15 422/_ and jewel-
lery walued at Rs. 72.97%/-. The bank
has already lodged a complaint with
the police and the investigation is in
progress.

Impor¢ of Partially and Fully Oriented
Polyester Filament Yarn

5308. SHRI BAPUSAHEB PARU-
LEKAR:. Will the Minister of COM-
MERCE be pleased to state:

(a) whether it is a fact that on 18th
July, 1981, the Textile Commissioner of
Bombhay issued a press note allowing
import of partially and fully oriented
polyester filament yarn by cotton tex-
tile mills which was previously allowed
to units having licence under 23(5) of
Schedule 1 of the Industries (Develop-
ment & Regulation) Act, 1951; and

(b) whether the approval of the
Government of India js taken in this
connection?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
P.A. SANGMA): (a) and (b) Polyester
Filament yarn has been on OGL for
actual users since 78-79, Actual user
include artsilk weaving units_ cotton
mills and independent crimpers, parti-
ally oriented yarn was placed on OGL.
under the Import Policy for 81-82.
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Textile Commissioner being the spon.
soring authority undr the Import Trade
Control Policy issued a clarification on
18th July, 1981 to the effect that all
cotton mills were actual users for
Partiallly Oriented Yarn also, Textile
Commissioner issued the clarifications
by virtue of his being the gponsoring
authority,

"ndia's Qpposition for Creating Alter-
native Lending Proposal by I.D.A.

5309, SHRI P. M. SAYEED: Will the
Minister of FINANCE be pleased to
=iale:

(a) whether India has stirongly
opposed the World Banks proposal to
resiructure the International Develop-
ment Agency by creating an alterna-
tive lending proposal;

(b) if so, the main reasons for oppo-
gition: and

(c) to what extent India’s views has
been accepted by them?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): (a)
to (c¢) Although no formal proposal has
been made by the World Bank for res-
tructuring IDA, some tentative sug-
gestions have been mooted for differen-
tiating hetween countries in regard to
terms and conditiens of IDA assistance
during the seventh replenishment.
India has opposed such suggestions on
ihe ground that they are not baset on
any objective criteria anq would, there-
fore, be unfair and discriminatory.

Transfer of Officers of SC/ST Com,
munities by Syndicate Bank

5310. SHRI HIRA ILAL. R. PAR-
MAR: Will the Minister of FINANCE
be pleased to state:

(a) whether it is a fact that Officers
belonging to Scheduled Castes and
Scheduled Tribe communities are
being posted/transferred to far away
places from their native places bv the
management of Syndicate Bank at ‘the

time of their recruitment or promo-
tions;





